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BAI 244] Wad, Baa, feats 7 FA 2021s 17, WH 1943 
  
  

afta at fas 

wore, feat 7 YA 2021 

wfaar 

BH. Wh U 3-40-2018-1-Uiet (37). eae WM, afore a far Sl age Hale Wh T 3-40-2018- 

1-Wa-(28), feats 31 HE 2021 & sti we A sin ud weg 31 FE, 2020" & tM W sis Ue eR 31 FR, 2021" 

UT A, 

AAEM Hh UIT B AA A AM BleWMqaAK, 
am. Ut. sitareta, svafaa, 

are, feats 7 YA 2021 

WH. Wh UT 3-40-2018-1-W4 (37).— IR &} Maras H spews 348 H US (3) H AGT H, Sa Bea Hl Ysa 

puis WR U 3-40-2018-1-aFa (37), fess 7 VA 2021 aT sieht aqae Tea H wire a UeER weld fora 

wa &. 

Hee Bh UIT H AA A TM SMAAK, 
an. dt. sttarda, scafaa. 

Bhopal, the 7th June 2021 

CORRIGENDUM 

No. F A 3-40-2018-1-V(37).—In the English version of notification No. F A 3-40-2018-I-V (28), dated 

31st May 2021, of Government of Madhya Pradesh, Commercial Tax Department for the figures and words 

“31st May, 2020”, the figures and words “31st May, 2021” shall be read. 

By order and in the name of the Governor of Madhya Pradesh, 

R. P. SHRIVASTAVA, Dy. Secy. 
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